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Petition(s) for Special Leave to Appeal (Cl.)......
CRLMP No. 19909/ 2016
(Arising out of inmpugned final judgnent and order dated 09/03/2016
in CRA No. 989/ 2011 passed by t he Hi gh Court of Judi cature
Al | ahabad, Lucknow Bench)

STATE OF U. P Petitioner(s)
VERSUS

M TTHU LAL @ BENI MADHAV AND ORS. Respondent ( s)

(Wth appln. (s) for c/delay in filing SLP)

W TH

SLP (Crl.)....CRLMP No. 20360/2016
(Wth appln. (s) for c/delay in filing SLP and office report)
Date : 09/12/2016 These petitions were called on for hearing today.
CORAM :

HON&#39; BLE MR. JUSTI CE A. K. SIKRI

HON&#39; BLE MR, JUSTI CE ABHAY MANCHAR SAPRE
Petitioner(s)
Rat nakar Dash, Sr. Adv.
Sudeep Kumar, Adv.
C. D. Singh, Adv.
A. Sharma, Adv.

SS55d

For Respondent (s)

UPON hearing the counsel the Court namde the follow ng

ORDER
Del ay condoned.
Leave granted.
(Sukhbir Paul Kaur) (Ni dhi Ahuj a)

AR- cum PS Court Master

at



